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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K.C. 'A NT): (a) to (c). The Central
Government are alive to threats of the
hijacking of our planes on domestic and
international flights. Necessary measures
have been taken to ensure the safety of our
planes. It will not be in the public interest
to t isclose all such measures taken.
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tfExPIRY )F IMPORT-EXPORT
TRADE AGREEMENTS

*227. SHRI SUNDER SINGH BHAN-
DHARI : SHRI PREM
MANOHAR :

Will the Mir ister of FOREIGN
TRADE be pleased to sate :

(a) the names of the countries with
which the pei iod of agreements for the
import-export rade will expire this year;

(b) what co isiderations are kept in
VIEW while enterint into new agreements
with these countries; and

(c) what an the comparatlve details of
such new agree merits?]
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ffTHE MINISTER OF FOREIGN
TRADE (SHRI L. N. MISHRA) : (a) Trade
Agreements with Hungary. Rumania,
USSR, Argentina. Greece, France, Indo:
nesia, ‘Jordan, Iran and .Nepal.have either
expired or are due to expire during 1970.

(b) The main consideration kept in view
while entering into a trade agreement is the
objective of increasing our export earning
and securing imports on the best possible
terms as well as forging closer economic
relations with those countries.

(c) The comparative details of the trade
agreements are given in the pubhcatlon
entitled "India"s Trade Agreements" pub-
lished by the Directorate of Commercial
Publicity, Government of India, New
Delhi.]

SEIZURE OF BOMB MATERIAL IN
CALCUTTA

*228. SHRI S. S. MARISWAMY
SHRI B. S. SAVNEKAR : SHRI

T. G. DESHMUKH : SHRIN.
P. CHAUDHARI : SHRI A. G.
KULKARNI : SHRIMATI

VIMAL PUNJAB DESHMUKH :

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it is a fact that huge quantity
of Potassium Chlorate, a highly explosive
chemical from which 700,000 boms could
be made, was recently seized from the go-
down of a transport operator in Calcutta;

(b) if so. the details thereof;

(c) whether any arrest has been made in
this connection; and
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(d) whether there are any restrictions
on the import of such chemical in view of
the large scale bomb manufacturing in
the State for subversive activities and the
steps taken by Government in the matter?

THE PRIME MINISTER AND
MINISTER OF HOME AFFAIRS
(SHRI-MAT1 INDIRA GANDHI) : (a)
and (b). In the first week of September,
1970, the Calcutta Police recovered 33
bags, each containing 50 Kgs. of
Potassium Chlorate, from the godown of a
transport agency and from a lorry parked
outside that agency.

(c) Two persons have been arrested. ,

(d) There is a total ban on the import of
this chemical from abroad. State
Governments have been asked to take strict
measures regarding the manufacture, pos-
session, sale, use and movement of potas-
sium chlorate.
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*[m[EXPENDITURE ON COUNCIL OF
MINISTERS AT THE CENTRE

*229. SHRI RAM SAHAI : Will the
Minister of HOME AFFAIRS be pleased
to state the amount of expenditure
incurred on the council of Ministers at the
Centre including Parliamentary Secretaries
towards salaries and other allowances
etc., in the months of August, September
and October, 1970 and the expenditure
incurred in this regard during the
corresponding months of the year 1950
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t{THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI K.
C. PANT) : There are no Parliamentary
Secretaries at present at the Centre. The
actual expenditure on the Council of Ministers
as adjusted in the books of the Accountant
General, Central Revenues, during August,
1970 and September, 1970 was Rs. 2,27,285/-
and Rs. 1,49,208/- respectively. The figures

for the month of October, 1970, have not yet
become available.

Details of the expenditure incurred on the
pay and allowances of the Council of
Ministers and Parliamentary Secretaries
adjusted in the books of the Accountant
General as long ago as in the months of
August, September and October, 1950 and
1960 are not available now.]
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